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Title: The Minister of Parliamentary Affairs made a statement regarding Government Business for the week commencing the 19t
November, 2007 and submissions made by members.

MR. SPEAKER: Item No. 11. He is just announcing the statement regarding Government Business.

...(Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND BROADCASTING (SHRI PRIYA RANJAN
DASMUNSI): With your permission, Sir, I rise to announce that Government Business during the week commencing today, the

19 of November, 2007 will consist of:-

1.

2.

Consideration of any item of Government Business carried over from today's Order Paper.

Discussion on the Statutory Resolution seeking disapproval of the National Capital Territory of Delhi Laws (Special
Provisions) Second Ordinance, 2007 and consideration and passing of the National Capital Territory of Delhi Laws
(Special Provisions) Bill, 2007.

Discussion on the Statutory Resolution seeking disapproval of the Payment of Bonus (Amendment) Ordinance, 2007
and consideration and passing of the Payment of Bonus (Amendment) Bill, 2007.

Consideration and passing of the Tyre Corporation of India Limited (Disinvestment of Ownership) Bill, 2007.
Consideration and passing of the Indian Boilers (Amendment) Bill, 1994, after it is passed by Rajya Sabha.
Consideration and passing of the National Jute Board Bill, 2006.

... (cazme)

MR. SPEAKER: According to the Rules, hon. Members should give notice or try to make a request for raising their issues.

...(Interruptions)

MR. SPEAKER: T am coming to you after three or four Members have made their submissions.

...(Interruptions)

DR. K.S. MANOJ (ALLEPPEY): Sir, the following items may be included in the next week's List of Business —

1.

Need to bring a legislation to constitute National Farmers Debt Relief Commission to deal with the agrarian crises in the
country.

Need to bring a legislation to ensure merit in admission, reservation to backward communities to meet social justice
and to prevent financial exploitation by the self-financing professional colleges in the country. ...(Interruptions)

oft Yl 29101 Ris (sememaic) @ sicast siica, fod 3¢ ad 3 gu $Ht Bl 3 @ ar adird &t gbt &) Mot Aol v ar b2 giy & orf 3t sercht
Slotadt 3 v ar by giy; & sneiot S o 3@ &) aar wRuI 8 b IRt & A o w6l arcll gu B Safdar S aerT eRT WisT B [Aidicer e
Ao @3 w2 aeif & Rl o1 el ordl Fadl?

o1 & 80 yferort clisil &bt Ikt P o i) 20 Fuw &) ¥A 9 v ulkar v cfies gu I ol acdl @T Uur 3 P13l SMaeIDdl Usel U2 fobcfoll are
féor 3 arr dt den? gu A el A AR DA A WOR M FWoR JAlkl B sA aa u2 sisflear A Aar aon afde sewren FAST B DG T
QUG @1 POrpR EBY| @A A @ g S U ueell & Bl @ agel A I alde) [rep2

...(Interruptions)

MR. SPEAKER: Shri Girdhari Lal Bhargava



...(Interruptions)
MR. SPEAKER: Dr. Satya Narayan Jatiya
...(Interruptions)
MR. SPEAKER: Both these submissions are to be treated as laid on the Table of the House.
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MR. SPEAKER: This is not before the House. Until I agree this is not before the House. I have not yet admitted the notice.

...(Interruptions)
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